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Revision of Tr." •• r Quldelln •• 0' 
Kandrlya Vldyalaya Teacher. 

*160. SHRIMATI GEETA MUKHER-
JEE: Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be pleased to 
state: 

(a) whether the All India KendnYd 
Vidyalaya Teachers Association has de-
manded revision of existing guidelines gOY· 
eming the transfer of teachers, principals 
and vice-principals in Kendriya Vidyalaya 
Sangathan; 

(b) if so, the matn basis for the demand; 
and 

(c) the reaction of Government 
thereon? 

THE . MINISTER OF STATE IN THE 
DEPARTMENTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI L.P. 
SHAHI): (a) to (c). The All India Kendriya 
Vidyalaya Teachers' Association had sub-
mitted a note to the Kendriya Vidyalaya 
Sangathan suggesting changes in the trans-
fer guidelines for Kendriya Vjdyalaya Teach-
ers introduced in April, 1987. The sugg~s­
tions made by the All India Kendriya 
Vidyalaya Teachers' Association are as 
under: 

i) Transfers on administrative 
grounds should follow rather 
than precede di~ipfinary pro-
ceedings. 

ii) Transfer on medical grounds 
should also include equally se-
vere diseases other than cancer, 
cardiac pl'()blems and paralysis. 

iii) BachelorlWidowed lady teacher 
~ given couple status. 

Iv) Minimum stay of th .... years for 
normal tr~nsfer may be reduced. 

v) All teachers, Principals and 
Vice-Principals be posted to 
home district/choice station in 
the last f.ive years of service. 

vi) PGTs may not be Posted on 
recru itment/promotion outside 
the region as weH as language 
area. 

~ 

vii) Vice-Principals on recruitmenV 
promotion may be posted in 
another region but not in another 
language area. 

viii) All request transfers may be 
treated in public interest with 
benefits. 

;x) Earlier transfer policy in respect 
of teachers, Principal and Vice-
Principal having served in adiffl-
cult station may be revived. 

x) Guidelines for intra-regional 
transfer should be streamlined. 

2. The Joint Consultative Machinery of the 
Kandriya Vidyalaya Sangathan has 
been set up and this would provide the 
forum for consultation between the 
Associations and the Kendriya 
Vidyalaya Sangathan. If any change in 
the transfer policy is considered neces-
sary, the sam. will be decided by the 
Board of Governors of the Kendriya 
Vidyalaya Sangathan. 

SLarv.y on Child Labour 

*165. SHHIRAMSWARUPRAM: Will 
the Minister of LABOUR be pleased to state: 

(a) whether any survey about child 




